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In the matter of: 

 
Earth Infrastructures Ltd.    …. Appellant 
 

 Versus 
 

Deepak Khanna      …. Respondent 
 
 
Appearance: Ms. Harshita Sharma, Advocate for the Appellant 

 
 

11.09.2018  

 

 As prayed by the learned Lawyer appearing for the Appellant, 

put up after two weeks, i.e., on 25.09.2018 before the Registrar 

Court. 

 

 

(Abni Ranjan Kumar Sinha) 
Registrar 


